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(lllinistry of Law & trustice, Government of India)

Benc 16.01 .2023 20.01 .2023

Hon'ble Vice-President & l{lembers

Shri R 5 Syol, VP & Shri S S Viswanethro Ravi, JIA

shri sdtbeer sirgh Godara, Jttl & shri G D padmohshali, AIA

Shri rnturi Rama Rao, ArA & shri partho sarathi chaudhury, Jl

I\lote: l.

2.

shri satbeer singh Godara, JM will also virtually hear sMC Bench of
ITAT, Panaji at 2.45 pm
Dr Dipak P Ripote, AM wilt virtually hear Division Bench cases of
Raipur Bench during the above period.

Pune,
Date: 11.01.2023

sd/-
(R,S.Syal)

Vice-President

Cases posted before the following Bench are adjourned as detailed bep-tw'

Pune,
Dated : I 1.01.2023

for Assis ta nt Reg istra r
g-e u5r+o.idrfiR

qprf Efrd qW ilaa ntarvt 92 Sn qt f cm, 463, Etffi HTrf cof_it r oor
2ut Floor, Mnhorashlru Jeevtttt Prodhikoran, Nenr sl. Mnr.y's school, 46-1, stnvely Rotul, pune - 4 I I 00I
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Cases fixed on

16.0t.2023
17.01.2023

*Note: No seporote notices wilt be issuetl.

By order
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